BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

APPEAL NO: 17 OF 2024 (SZ)

IN THE MATTER OF :-
THIRU. T. RAVIGANESAN ...APPELLANT

VERSUS
STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY-TAMILNADU
AND OTHER.

...RESPONDENTS
CONVENIENCE TABLE
S.No | Particulars Page No.
1. Convenience Table 1-4
| Translation, |
5 Copy.of GO.(Ms}.1267 Revenue department dated . 10

129.12.1997.... . ...

Dated at Chennai on this the 1stday of April ;2024

o TG
M/s. EX. KUMARESAN
COUNSEL FOR APPELLANT




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

APPEAL NO: 17 OF 2024 (SZ)

IN THE MATTER OF :-

THIRU. T. RAVIGANESAN ...APPELLANT
VERSUS
STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY-TAMILNADU
AND OTHER.
...RESPONDENTS
CONVENIENCE TABLE
SI.NO | REJECTION GROUNDS RELEVANT PROVISION
| fresh - area, hitherto{ Ban or Prohibition of Mining in fresh .
R | R g o
|2 |Kottukarampatti | The Village Kottukarampatti is located at
| Village/habitation = is | a distance of 306 m from the outer
located at a distance of | periphery of the lease area as there are

|project " site onn T the|a “certificate from Village
northern side. Administrative Office dated
16.05.2023.

Rule 36 (1-A) (a) of the Tamil Nadu Minor
Mineral Concession Rules, 1959 and the
said rule is usefully extracted below:-

“36. General restrictions in respect of
quarrying operations :- (1-A) (a) : No
lease shall be granted for quarrying stone
within 300 meters (three hundred meters)
from any inhabited site: Provided that
the exiting quarries which are subsisting
under current leases shall be entitled for
continuance till the expiry of the lease
period. The lessees whose quarries lie
within a radius of 300 meters from the




©

inhabited site shall undertake blasting
operations only after getting permission
of the Director of Mines Salety,
Gorgaum.,

Explanation:- “Inhabited site” shall
mean a village site or town site or a
house site as referred to in the revenue
records or a house site or layout
approved by a Local Body or Town or
Country or Metropolitan  Planning
Authority, where the said Body or
Authority is created under a statute and
empowered to approve such an area as a
house site or layout area.”

Therefore, it satisfies the Statutory
norms/requirement.

-.{ Onnakarai RF is located.

lata di.st_ance of 55.1_11 from
| the northernboundary of*
| the project area.

“The Onnakarai Reserve Forestis located | . ... ..

at.a distance.. _o_f._6.5'm. frdr_n_ the Northern

‘Boundary of the Project area as per thej« oo g

Forest . Department ... . Letter Lo
| Na.Ka.N0.2543/2023/L = = dated} =~
|'17.04.2023 (Annexure.r) © |
Provision/GO:
1As per GO (Ms) No. 243 dated

14.12.2022 and G.O Ms No.1267

Revenue department dated 29.12.1997,
the permissible distance of Quarry
operation from the Reserve forest|
boundary is 60m.

Therefore, it satisfies the Statutory
norms/requirement.

SH 179 A connecting
Uthangarai to Arur is
located at a distance of
220m on the western
side of the project site.

As per the Rule 36(1) of Tamil Nadu
Minor Mineral Concession Rules, 1959,
there shall not be any quarrying
operations within 50 metres from any
reservoir, canal or other Public Works
such as Public Roads and buildings.




©

Therefore, the SH 179A is located at a
distance of 220m on the western side
which satisfies the above rule and
statutory requirement.

Govt. Vetenary Hospital
is located at a distance of
225m on the western
side of the project area.

requirement.

As per the Rule 36(1) of Tamil Nadu
Minor Mineral Concession Rules, 1959,
there shall not be any quarrying
operations within 50 metres from any
reservoir, canal or other Public Works
such as Public Roads and Public
buildings.

Therefore, the Govt. Vetenary Hospital
comes under the definition of Public
Building which is located at a distance of
225m on the western side which satisfies
the above rule and  statutory

| One major ‘water body-
Katteri Lake is located at.
‘| a distance of 390m from
- the boundarylease. . - -

As per the Rule 36(1) of Tamil Nadu

or Tineral Contasion Bales To58. |
there shall
operations within 50 metres from any: |-

not be any -quarrying

reservoir, canal or other Public Works

such as Public Roads and Public

buildings.

Therefore, the Katteri lake which is
located at a distance of 390 m from the
project side which satisfies the above
rule and statutory requirement.

One educational
institute, namely, Sni
Vidya Mandir Arts &
Science College is located
at a distance of 550m on
the southern side of the
project area.

The SEAC itself has recorded the
distance between the Educational
Institute and Proposed quarry site is
550m, the proposed area statifies the
Rule 36 (1-A) (a) of the Tamil Nadu Minor
Mineral Concession Rules,1959.

Therefore, it satisfies the Statutory
norms/requirement.
Habitations are also|The SEAC itself has recorded the
located on the south- |distance between the Habitations




@

western  side of the
project area at a distance
of 310m.

located on the south-western side of the
project area is 310m, the proposed area
satisfies the Provision in Rule 36 (1-A) (a)
of the Tamil Nadu Minor Mineral
Concession Rules, 1959,

Therefore, it satisfies the Statutory
norms/requirement.

Dated at Chennai on this the O1st April, 2024.

a“ Jul 2
COUNSEL FOR APPELLANT
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CERTIFICATE

Translation

This certificate is issued after making thorough field examination at
Survey No. 68/1(P} & 69 (P), measuring 3.44.0 Ha in Katteri Village,
Uthangarai Taluk, Krishnagiri District, where the quarry proposed by Thiru.
Raviganesan, Rough Stone and Gravel is to be located that there is no any
Temples, Ancient Monuments, Houses, Schools or Government buildings

around the 300 Metres radius of the Quarry.

ST

_.Village Administrative Officer
Katteri (v) :

-~ Uthangarai (Tk) Krishnagiri (Dt)




411124, 7:29 PM

PARIVESH

Milnistry of Environment, Forest and Climate Change
Government of India

Welcome {o PARIVESH

Project Name: Katteri Village Rough Single Window sw/132132/2023
Stone & Gravel Quarry Number:
Project
Proposal SIA/TN/MIN/432309/2023
Number:
State: TAMIL NADU . Current Status: EDS REPLIED
Submission 16/08/2023 Project B2
- Date: . Category:
~ Sector: MIN - Project Theeravinaitheerthagr
S y  proponent Raviganesan

httns://parivesh.nic.infnewuparadeffifrenort/fec? proposall d=5889453

2/46




411124, 7:30 PM

S.
No. Document Name

1 PPT

Affidavit To SEIAA-
TN

Draft Checklist for
Mining Project

4 Demand Draft

VAO 300m Radius
letter

Weicome to PARIVESH

@

Remark

10111-T.Raviganesan-40lst

SEAC-TN, Meeting
Presentation PPT

Affidavit To SEIAA-TN

Draft Checklist for Mining

Project

Demand Draft

VAQO 300m Radius letter

Document

101M-T. Ravi Ganesan-
PPT.pdf Preview

14.Affidavit to SEIAA-
TN.pdf Preview

3. Draft Checklist.pdf
Preview

5. Copy of DD.pdf
Preview

VAO 300m Radius
letter.pdf Preview

= Proposal-for-

Clearance

“Proposal for

“Environmental Cteoronce" ' e
Cieoronce pdf meew

"7 ProposedQuarry

'VAO Photo of Proposed

—Proposalfor-:
Environmental

o -Photo -of- Proposed &
~ Quarry lease.pdf

Quarry lease

T edse Premew
e - NABET Certificate. pdf
8 NABET Certificate NABET Certificate
Preview
9 Form-~1 Form-1 FORMI.pdf Preview

10 Covering Letter

. Approved Mining
plan Letter

12 500m radius letter

Baseline Study

13
report

Covering Letter

Approved Mining plan
Letter

500m radius letter

Baseline Study report

https:/ioarivesh.nic.infnewuparade/#/renort/ec?oroposalld=5889453

Covering letter.pdf
Preview

Approved Mining plan
Letter.pdf Preview

500m radius letter.pdf
Preview

Baseline Study
report.pdf Preview

45146



411124, 7:30 PM Weicome {o PARIVESH

S. @

No. Document Name Remark Pocument

' Prefeasibilit ort.pdf
14 Pre feasibility report  Pre feasibility report reteasibility report.p

Preview
Precise area ‘ Precise area
" Precise areaq s
15 communication L communication
communication letter .

fetter letter.pdf Preview
16 Approved mining Approved mining plan Approved mining plan

plan book book book.pdf Preview
Undertaking

16. = | hereby give undertaking that the data and information given in the
application and enclosures are true to be best of my knowledge and belief and |
- am aware that if any part of the data and information is found to be false or -

- to-the project will be revoked at-ourrisk-and-cost: In-addition to-the above;1 -
~hearby.give undertaking that no.activity/construction/expansion has been taken ...

161 Name — THEERAVINAITHEERTHAGR RAVIGANESAN
16.2. Designation Project Proponent
16.3. Company THEERAVINAITHEERTHAGR RAVIGANESAN

T. Raviganesan, S/o. Theeradha Vinai Theertha Goundar,

16.4. Address No. 2/237-146, Kuravan Kaadu, Poosaripatti Village &
Post, Kadaiyampatti Taluk, Salem District-636305.

16.5. Date 06/06/2023

httos:/oarivesh.nic.infnewuparadef#renort/fec?oroposalld=5889453 46/46
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
(SOUTHERN ZONE BENCH, CHENNAI)

APPEAL NO. 17 OF 2024 (SZ)

In the maftter of:
T. Raviganesan ....Appellant

VS-
State Environment Impact Assessment

-Authority,

Tamilnadu and other.
----Respondent(s)

E.K. KUMARESAN,
G. VIGNESH
COUNSEL FOR APPELLANT
No0.6, Indian Chambers (SICCI)
Annex Building, Ground Floor,
Esplanade, Chennai - 600 108.
Cell No: 95974 35955
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